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Appolnlmont of Mrssrs Steig.nbe.ge.s 
as 1I0lel Consul"'nls 

3175. SHRI N. K. SOMANI: Will 
the Mini,ter of TOURISM AND CIVIL 
AVIATION "C pleased to slate: 

(a) whelher it is a fact that Ihe India 
Tourism Development Corporation is 
considering to appoint Messrs Steigen· 
bergers as Consultants ror designing, 
planning and management of the public 
Bector hotels; 

(bl if 50, Ihe terms und condilions 
under which the proposed ("ollsultanls are 
being ~rpoinled ; and 

(c) Ihe rea.ons for appolnling them 
when a ntlmber of competent and talented 
Architecls "nd Designers are available In 
the country ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (0) to (c). The whOle question 
is 8tlil under examInation and nothinll has 
be.n settled. but in principle Ihe India 
Tourism Development Corporal ion is 
considedna the appointment of conl"'. 
taDts Tbis is DeC.Slary be~ause the hotel 
induslry is a maior Industry which has 
Itill Dot received adequate broad-baaed 
tech"icill development comparable to 
!Dle~D.tioDal maDaaemeDt atandards and It 

is considered Ihat this is essential. II will 
in no way affect the employment of com· 
petent talented Indian architects. 
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Co •• tal HIghways 

3177. SHRI MANUBHAI PATEL: 
WilI the Minister of SHIPPING AND 
TRANSPORT be pleased to stale: 

(al the total lenllth of Coastal high-
ways to be completed during the Fourtb 
Five Year Plan: 

(bl the total length of Coastal high-
ways in Gujarat ; aDd 

(e) the provision to construct hllhway 
in Gujara! durin8 the Fourth Five Year 
Plan? 

THE DEPuTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THB MINISTRY OF 
~HIPPING AND TRANSPORT (SHRI 
IQBAL SINGH): (a) Tbe projects to be 
taken up aDd completed lInder Ihe Fourth 
Five Year Plan can be Indlcaled oDly after 
tbe Fourth Plan A lIocllllODS have beeD 
fIDallaecl. 




